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Working Hours in P&T Deptt.

2909. SHRI BHOGENDRA JHA : Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) the total number of hours in a week
for which a postal signaller, a postal clerk,
a sub-postmaster and a telegraph messenger
have to work;

(b) whether it is a fact that in the above
categories postal signallers have to perform
overtime duties and are not paid overtime
allowance;

(c) if so, reasons for this disparity;

(d) whether government are thinking of
removing this anomaly by making the pay-
ment of overtime allowance obligatory for
all categories of postal employees; and

(e) if not, reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DEPART-
MENT OF COMMUNICATIONS (SHRI
SHER SINGH) : (a) These categories of
stafl perform a duty of 48 hours per waek,
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(b) They arc entitled to O.T.A. except
when posted as independent incharge of
offices. Even the incharge of the offices in
time scale get O.T.A. when required to work
overtime by the controlling telegraph
offices.

(c) Normally officials holding indepen-
dent charge of offices have been precluded
from the grant of O.T.A. as their work is
not susceptible to check and supervision.

(d) No.

(¢) Normally overtime is granted to such
category of workers whose work can be
subjected to check and measurement. It is
not considered necessary to deviate from this
principle.
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Introduction of Service System in Employccs

States Insurance Scheme

2911. SHRI SAMAR GUHA :
SHRI K. LAKKAPPA :





